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Automatic Telephone BxebaDp .. 
Teretta Buar, CaloaUa 

26t5. Dr. M. M. Das: 
Shrl Bhagwat Jha AD4: 
Shrl M. L. Dwinell: 
Shri S. C. Samanta: 
Shri SubodJ, Bauda: 

Will the Minister of Comulllllicatt.. 
be plcased to state: 

(a) whether it i. a fact that the 
proposal for setting up an automatic: 
Telephone Exchange in the Teretta 
Bazar. Calcutta was sanctioned In 
1962 but even the construction of the 
building for the Exchange has DDt 
yet started; and 

(b) if so. the reasons theretor? 

The Minister Of State In the Depart-
ments of ParUamentarT Affairs and 
Communications (Shrl Japnath Rao): 
(a) Yes. 

(b) Building drawings are prepared 
after apprc>val of the scheme and after 
taking possession of the land. In this 
case the land had to be purchased In 
two parts which took about three 
years. The second part of the land 
was taken over on 9-11-65. The work 
far the preparation of building draw-
ings had been entrusted to private 
Architect and the building drawings 
have bet'n finalised. 

A 13 storeyed building costing about 
1.5 crores has been designed for the 
proposed e~hange. Financial sanC!-
tion for this building is being obtained. 
Installation of the automatic exchange 
will be commenced after completion 
..,f building. 

Deportation of Forelpen 

ZM4I. Dr. M. M. Das: 
Shri Bhapat Jha A_: 
Shrl M. L. DwlvecU: 
Shri S. C. Samanta: 
Shri SUIlodh Rauda: 

Will the Minister of B_ A6IIw 
be pleaaed to .tate: 

(a) the total number of forelcner-. 
""ho were deported from india for -

possesain, valid dOCUlDllDla durIIC 
1965-88: .. 

(b) the expenditure incUrred I; 
Government on them during u.. 
above period; and 

(c) the total number of forelgnl!l'll 
convicted for (i) over-staying In India 
and (II) entering India without an:r 
valid document during the abo.,. 
period with their country-wise break-
up? 

The Deputy MlDlster In the MIn. 
trT of Borne Allalnl (Shri VI~ 
Charan Shukla): (a), (b) and (c): A 
statement Is laid on the table Of ~. 
House. [Placed in Library. S .... 
No. LT-7461/66]. 

11111 !I'fI m-~ it ;{~ ~ 
2647. ~ ~ 'fA ~ : 

~ .. :. 

W ~l tr.Jt ~ ili.lf.l" "" 'f'IT 
'foiif f'f. : 

("') -Itr ~ <Rf ~ f'f. WT'Ii mr 
m flflITlf it ;if'lfWf; ..:rflfl>'t 'Ii) if 
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